287 APRIL 12, 1978

13.11 hrs

[Mr DEPUTY-SPEAKER 1% the Charr]
MATTERS UNDER RULE 377

(1) REPORTED EXPLOITATION oOF Epu.

-
CAIFp YOulH BY Post ANp TELEGRAPH
DEPARTMENT
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(1) Retorted  FIRE  INCIDENT IN

RoHuHA RAMPUR VILLAGE IN SAMASTI-
rur DrstricT or BrHar
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Matters under  Rule 3877 388
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(1i1) REPORTED USE OF TELEPHONE BILL

Forms I8 Hinor Y PosT AND TELE-
GRAPR DEPARTMENT

SHRI K GOPAL (Karur) Mr
Deputy Speaker Sir with your permis
sion [ wish to bring to the notice of
this House and your goodself a matter
of public unportance, the breach of as-
surances given by the Prime Minister
from time to time regarding the langu-
age 1ssue  We were assured that Hindi
will not be imposed on non-Hindi
speaking people I enclose herewith
a telephone bill which 1s only In
Hindi



